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Fog-ATfAd IS FTegrd Temded

ADMINISTRATION OF UNION TERRITORY OF LADAKH

ELECTION COMMISSION OF INDIA
Nirvachan Sadan, Ashoka Road, New Delhi — 110001

Dated: 12" May, 2026
22 Vaisakha, 1948 (Saka)

NOTIFICATION

No. 429/Ladakh/2026(ERQ):- In pursuance of the provisions of Sub-Section (1) of Section 13B of the
Representation of the People Act, 1950 (43 of 1950) and in supersession of Commission’s Notification No.
429/Ladakh/2021 dated 1% March 2021 issued in this behalf, the Election Commission of India, in consultation with
the Administration of Union Territory of Ladakh, hereby designates the following officer, mentioned in Column (2)
of the Table below, as the Electoral Registration Officer for the 1-Ladakh Parliamentary Constituency, as mentioned

in Column (1) of the Table below namely:-
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TABLE
SI. No. | No. and Name of the Parliamentary Constituency Electoral Registration Officer
ey 2
01. | 1-Ladakh Assistant Commissioner (Revenue), Leh
By Order,
(SUMAN KUMAR DAS)
SECRETARY
ELECTION COMMISSION OF INDIA
HRd fafae smarT
yafe Fe, sl s, 73 faeeil-110001
oA 12 9, 2026
22 ARG, 1948 ()

SRRTEAT

. 429/AETE/2026(33MR3N)- T Hfaffera siffam, 1950 (1950 FT 43) B URT 137 Bt IU-YRT (1)
& IUGY & IR H 3R Y oy T TR AT B SRR . 420/dgRd/2021 f&AiF 01 A 2021 &
SHfIHHO H, URA Fafa TN, TAEaRT, AERa Y Iod-&3 o UM & 1Y TR B, - &l 718 dTferen
F WY (2) ¥ Ifcarad Fafafad sidert & 9 & 78 afere & Wy (1) & au1 Ifcafed 1-agra dae
fata-a7 & Matas IR0 Rt & T B AR ol §:-

GIKED
%.9. | Tudha et o o gen sk am et I v sftert
) (2)
o1 | (AL HETIP ST (RTT¥), TE
TGRT ¥,
YHT AR aI¥
e
YR fafes smarT

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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